THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST JULY, 2023

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

Pendency of Cases
which are more than 5
years old at the end of

Name of Opening Balance Month Month end of the month
years old the month
the State.
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 98763 338828 | 437591 4744 23818 28562 4111 18709 22820 99396 343937 | 443333 452 2191 2643 15826 43792 59618
NAGALAND 1421 2747 4168 138 219 357 112 270 382 1447 2696 4143 01 22 23 404 964 1368
MIZORAM 2980 3120 6100 643 797 1440 577 744 1321 3046 3173 6219 02 08 10 405 233 638
AggxgggaL 2911 14378 17289 284 619 903 332 641 973 2863 14356 17219 09 50 59 522 4238 4760




